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RAJYA SABHA 

Thursday,  the   27th   March,   1980/7 
Chaitra, 1902  (.Saka). 

The House met at eleven of the 
clock, Mr. Chairman in the Chair. 

ORAL   ANSWERS   TO   QUESTIONS 

SHRI BHUPESH GUPTA; Sir, 
about a small procedural matter that 
concerns you.   Sir, it is customary... 

SOME HON. MEMBERS: This is 
Question Hour. 

SHRI BHUPESH GUPTA: We 
should know from you as to which of 
the Members are crossing the floor. 
Are they writing to you? If they are 
writing to you,. Sir, you should tell 
us because every day we see in the 
paper, and it seems that there is a 
special concentration on women on our 
side... (Interruptions). Every day I 
find one or the other woman being 
politically abducted from the Opposi- 
tion side. Even today we have lost a 
lady from this side. I want to ask: 
Is it a settled law of the Constitution 
and the rules of procedure that the 
Opposition cannot have a women, Sir? 

SHRI YOGENDRA MAKWANA: 
Why are men... (Interruptions). 

MR. CHAIRMAN: I will not inter- 
rupt here. Question Hour is sacro- 
sanct.   You can talk to me later. 

SHRI BHUPESH GUPTA; What 
can I talk when they take our people 
away, from this side to their side? 
Do they talk to you? 

MR. CHAIRMAN: Question No. 
221. 

SHRI BHUPESH GUPTA: All right, 
Sir. 

13 RS—1. 

Indigenous stores   lying in   stocks of the  
Heavy     Engineering  Corporation Ltd. 

•221. SHRI R. R. MORARKA: Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) whether it is a fact that in the 
Heavy Machine Building Plant of the 
Heavy Engineering Corporation Ltd. 
indigenous stores valued to the extent 
of Rs. 5.80 crores were lying in stock, 
for more than three years, stores 
worth Rs. 6.11 crores for more than 
two years and stores worth Rs. 7.57 
crores for more than a year; 

(b) if so( what are the reasons for 
keeping in stock indigenous stores for 
more than three months' anticipated 
requirements; and 

(c) what action Government have 
taken against those responsible for 
such large purchases? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY '(SHRI 
CHARANJIT CHANANA): (a) to 
(c) A statement is laid on the Table 
of the House. 

Statement 

(a) As on 31-3-1979, the value of 
indigenous stores lying in stocks in the 
Heavy Machine Building Plant was 
as follows: — 

Rs. Lakhs 
(i) For more than 3 years       656.85 
(ii) for more than 2 years       720.73 
(iii) For more than 1 year       892.00 

(b) Some of the important reasons 
for the stock lying in H.M.B.P. are as 
follows: — 

(i) Th inventory build-up was 
based on the targetted level of pro- 
duction but the actual production 
was substantially below that level- 

(ii) HEC had to build-up sufficient 
stock of critical items like alloy 
steel, special steel, etc. whose supply 
from indigenous sources was un- 
certain. 
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(iii) HMBP is engaged in the 
manufacture of tailormade items 
whose manufacturing cycle is about 
24 months or more. 

(iv) HEC is a heavy engineering 
unit and the norm of three months 
stock is not practicable for such a 
unit. 

(c)  Does not arise. 

SHRI R. R. MORARKA; sir, is it 
not a fact that because of this heavy 
accumulation of stocks and stores in 
the different departments of the HEC 
a huge loss running into several crores 
is incurred every year only by way of 
interest and, if that is so, may I know 
what steps are being taken to remedy 
the situation? 

SHRI CHARANJIT CHANANA: 
Will you kindly repeat the question if 
you don't mind? 

SHRI R. R. MORARKA: My ques- 
tion is this: Is it not a fact that there 
is a huge accumulation of stocks and 
stores in the different departments of 
the HEC and that because of this a 
huge amount running into crores of 
rupees is lost every year by way of 
interest alone? 

SHRI CHARANJIT CHANANA: 
Mr. Chairman, Sir, in reply to the 
hon. Member's question, I would say 
that we have, in fact corrected the 
data that he had given in the ques- 
tion, and we have admitted; in fact, 
the hon. Minister had informed the 
hon. Member in reply to his question 
No. 143 the same thing. We have, in 
fact, corrected the data given by him. 
The inventory is high. That is No. 1. 
No. 2 is, it is not the inventory 
figures. . . 

(Interruptions) 
SHRI R. R. MORARKA; Sir, he is 

not following my question. What he 
has given in the statement is only 
about one department. The question 
is about the huge accumulation of 
stores and stocks in all the other de- 
partments also and that involves this 
Corporation into a heavy loss of crores 
of rupees by way of interests only 
every  year. 

SHRI CHARANJIT CHANANA: Sir, 
you would appreciate, and the hon. 
Member would also appreciate, that 
stores and stocks are grouped under 
one item known as inventory, and I 
am just talking about it... (Interrup- 
tions). Will you kindly have patience 
to listen to me? The inventory of all 
the three units needs material mana- 
gement, and we have already advised 
them and they are working on the 
material management of it. That is 
No. 1. No. 2 is, the figures which are 
shown here in the reply they are also 
grouped figures. Whenever they are 
talking of inventory management, 
what we are trying to do is, what we 
are trying to develop is, we ask the 
organisation, the HEC, to develop an 
optimum inventory cycle and that 
depends upon the factors given in our 
reply to your question in part (b). 
These are the perimeters which differ 
from commodity to commodity and 
from item to item, which in the final 
product. The hon. Member who 
appears to be very well conversant 
with the accounting terminologies 
would appreciate that the HEC has 
been advised to work on the develop- 
ment of an optimum inventory cycle. 

SHRI R. R. MORARKA: Sir, the 
question is very simple whether there 
is a huge accumulation of stocks and 
stores because of which the HEC is 
incurring a loss of crores of rupees 
and, if that is so. what they are going 
to do about it. Instead of answering 
that, he is going into accountancy 
and all that. 

MR. CHAIRMAN: Accumulation of 
stores and stocks. 

SHRI CHARANJIT CHANANA: 
About accumulation of stocks and 
stores, I have told him about the in- 
ventory management inventory cycle; 
I have said that a huge inventory is 
there. Number 2: Straighaway you 
cannot say that inventory is a loss. 
You can never say that inventory 
is a loss. (Interruption). Kindly listen 
to me. To interpret the inventory, 
you have to see the co-relation bet- 
ween the inventory and the final pro- 
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duct. It is only if you take the break- 
up of the inventory. And if the hon. 
Member wants the break-up which 
would run into pages and pages, well. 
I need notice for that and I can get 
him that also. 

SHRI R. R. MORARKA: Sir, from 
the statement it appears that this in- 
ventory has been built up because of 
low level of production. Sir, the re- 
port of the Bureau of Public Enter- 
prises has also said that the Govern- 
ment at one time thought of appoint- 
ing a Working Group to suggest or to 
identify other public sector Corpora- 
lion who can place orders with them 
on a negotiated basis without inviting 
tender so that production in the HEC 
may go up. May I know from the 
hon. Minister as to what happened to 
that Working Group, what recommen- 
dations it has made and have they 
been accepted by the Government or 
not? 

SHRI R, VENKATARAMAN: Sir, 
the hon. Member is right because he 
had been the Chairman of the Public 
Accounts Committee and he knows 
the figures about the HEC. The large 
inventory is due to low utilisation of 
the capacity. And the low utilisation 
of the capacity is brought about by 
the orders booked not being filed up. 
Sir, an attempt is being made by the 
various public sector units to prefer 
orders with the HEC, the HMLEC and 
the foundry forge unit. We are mak- 
ing every effort to see that the order 
book is filled up. On the last occasion 
also I mentioned that we are also 
trying to get orders from the Soviet 
Union for the HEC's three branches. 
If this comes, then not only the pre- 
sent stores will be used up but we 
will require a lot more also, and the 
financial position which has been 
pointed out by the hon. Member will 
improve. 

 
DR, BHAI MAHAVIR: Sir, the 

HEC seems to be suffering from a 
chronic problem of under-utilisation 
of capacity because of low order posi- 
tion. If that is sc1, would the hon. 
Minister kindly say whether the cal- 
culations we made when we set it ur> 
for the purpose of helping the indus- 
trialisation of our own country have 
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since gone wrong? And, Sir, if we 
have un-utilised capacity in this, why 
is it that we are buying turnkey pro- 
jects from Russia and from Germany 
for Visakhapatnam and Paradeep? 
Why do we not utilise the excess or 
available capacity of the HEC to set 
up these plants? Ib it that we shall 
continue to be dependent upon out- 
side sources for the latest technologi- 
cal improvements or shall we ever 
visualise some stage when we are able 
to meet our own requirements from 
the capacities that we have got? 

SHRI R. VENKATARAMAN : Sir, 
the effort to improve the order posi- 
tion of the HEC, I have already ex- 
plained. It is only a proposal. No 
decision has been taken. The proposal 
now to have a shore-based steel plant 
on a turnkey basis from other sources, 
outside India, is under consideration 
for this reason that it is going to be 
entirely financed completely by them 
and that will be a net addition to the 
national wealth in addition to what 
we are having within the country. 
Therefore, we are considering it. 
As I said, we have not taken a 
decision. One of the considerations 
before us is that it will be a net ad- 
dition to the steel production capa- 
city in the country. They have agreed 
to give it in a period of 15 to 18 
months. These are the factors which 
are now being looked into. 

DR. BHAI MAHAVIR: Sir, if you 
have not been confused as much as I 
have been confused, then I would 
accept by incompetence. But, Sir, 
the hon. Minister's reply is anything 
but satisfactory or relevent to the 
question. If we are expecting it to 
add to our total national productive 
capacity, add to our national wealth, 
it will be an addition to our national 
income. Nobody denies or disputes 
that. The question here is this: Some- 
thing which was considered to be a 
plant, which would help us in setting 
up steel plants, one plant every year, 
if I am not wrong is there but now 
we have need for new steel plants 
and we do not utilise the capacity that 
we were told would meet our     new 

requirements and is lying idle and we 
are going to Russia and Germany for 
getting our requirements. It is hard 
to swallow this. How the hon. Minis- 
ter is trying to feel up on this, is not 
understandable. 

SHRI R. VENKATARAMAN: Sir, 
I have very clearly explained what 
the hon. Member has asked. He has 
said that he was confused. He did 
not appear to .be confused at all. He 
very clearly asked what I have ex- 
plained. The point I make is that 
if there is somebody who is offering 
a steel plant within 15 months and 
we are short of steel and other vital 
necessities, the Government have 
every option to consider whether it 
should be accepted or not. I have 
said that this is a proposal and we 
are considering it. We are also con- 
sidering the utilisation of the capacity 
established in the HEC and the HEC 
capacity, is being utilised in various 
ways. We are now asking other pub- 
lic sector units to place all the orders 
here. We are going to give preference 
to public sector. We are considering 
the price preference again. These are 
all the factors which will apply 
to HEC. 

SHRIMATI HAMIDA HABIB- 
ULLAH: Sir, I beg tc ask the hon. 
Minister a very relevant question that 
the hon. Member Dr. Bhai Mahavir 
asked. When we have so much stocks 
lying in our own public sector units, 
why are we getting it from outside? 
I would ask one specific question and 
that is this: Is not true that the 
previous Government gave orders to 
an organisation called the MECON a 
multinational, instead of giving these 
orders to own HEC? The MECON was 
in the picture last time. Were the 
orders given to the MECON? I would 
like to ask the hon. Minister. 

SHRI R. VENKATARAMAN: Sir, 
the MECON is a Government organi- 
sation and, secondly, we are not 
importing anything which we have. 
The hon. Member has not clearly un- 
derstood the answer which I have 
given.      These relate not to    finished 
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products. It relates to various inven- 
tories, semi-finished raw materials, 
and so on, and the question was why 
do you have so much of raw materi- 
als, semi-finished items and all those 
inventories if it is adding to your 
interest costs? Therefore, there is no 
attempt or no proposal before the 
Governmnt to import anything which 
we have here. 

SHRI R. R. MORARKA: Sir, I 
would like to ask one question. 

MR. CHAIRMAN: You have al- 
ready asked two. 

SHRI R. R. MORARKA: I can ask 
again. If there are more people to 
ask questions, I would not ask but 
sin,ce there is no other hon. Member 
to ask a question, let me ask one 
question. Sir, the hon. Minister said 
that they are negotiating with foreign 
firms of Germany and Russia for put- 
ting up a steel plant here because of 
financial reasons. May I know whe- 
ther in these negotiations the hon. 
Minister has suggested or is going to 
suggest for the utilisation of our in- 
stalled capacity here in India? 

SHRI R. VENKATARAMAN: I 
shall repeat what I said earlier that 
we will endeavour to utilise our capa- 
city in our country and we will also 
examine the proposals for a turn-key 
project if that can give us additional 
quantity of steel immediately or with- 
in a very short period. 

Production of weapons grade uranium 
by [Pakistan 

*222. SHRI R. NARASIMHA 
REDDY: 
SHRi'RAMANAND  YADAV:! 
SHRMATI AMARJIT     KAUR: 

Will the Minister of DEFENCE be 
pleased to state: 

(a) whether Government are aware 
that Pakistan has reached the stage 
to  produce weapons  grade  uranium; 

(b) whether Government consider 
it of serious concern to India's secu- 
rity; and 

tThe question was actually asked 
on the floor of the House by Shri 
Ramanand Yadav. 

(c) if so, whether Government pro- 
pose to produce weapons grade 
uranium for the defence of the 
country? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE AND 
DEPARTMENTS     UNDER THE 
CHARGE OF PRIME MINISTER 
(SHRI C. P. N. SINGH): (a) and (b). 
Available information indicates that 
Pakistan is continuing its efforts to 
produce weapons grade uranium. 
Government are conscious of the 
implication of Pakistan acquiring 
nuclear weapons capability. 

(c) Government's stand on this 
question is wellknown and has been 
recently reiterated on the floor of 
this House. Government remain com- 
mited to the policy of utilising ato- 
mic energy for peaceful purposes. 

 


